rgi Written Answers

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P.C. SETHI*. (a) and (b)
Information regarding letters of intent/
industrial licences issued Tor petrochemical
industries during January-August
1981 is being compiled and will laid on
the Tabic of the House;

(e) The Cochin Refineries Limited is
preparing a feasibility report which will
be examined expeditiously on receipt.

Excessive Imports of Drugs

3317. SHRI PIUS TIRKEY :Will the
Ministerof PETROLEUM, CHEMICALS
AND FERTILIZERS be pleased to state

(a) whether it is a fact that large scale
oversized import plans for drugs had been
formulated by Government in the past for
canalised items at the instance of CPC ;

(b) whether such import plans have re-
sulted into huge stock inventories of un-
sold drugs with CPC ; and

(e) if so, what is the reaction of Govern-
ment thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, CHE-
MICALS AND FERTILIZERS (SHRI
DALIIIR SINGH): (a) Canalised drugitems
are allowed to be imported by the Govern-
ment canalising agency, namely, CPC,
after taking into account the estimated
demand of various drugs in the country
and their indigenous availability. In
addition to this the CPC can also import
(upto a co-tain percentage of the import
authorised by the Government for each
item) additional quantities of critical
items according to its own judgement for
the maintenance of adequate buffer
stocks.

(b) and (c). Some times due to reasons
of unexpectedly slow lifting or non-lifting
of the canalised items allocated to actual
users, CPC has had to carry inventories of
such drugs. However, in such cases reme-
dial measures are taken to liquidate the
inventories.
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Construction of Auto Exchange at
Sambalpur

3319. DR. KRUPASINDHU BHOI
Will the Minister of COMMUNICATION
be pleased to state

(a) the reasons for delay in inviting ten-
ders for construction of autocxchangc
at Sambalpur even after making Budget
provision for the same ; and

(b) when the construction work is likely
to commence and what is the target date
fixed for completion of construction o f
auto-ojcchange at Sambalpur ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON) : (a) There
is no abnormal delay in issue of N.L.T.
although minor delay liasoccurred in fina-
lising the working drawings.

(b) The construction work is likely to
commence in December, 1981 and will be
complet* d in about 18 months time.





